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V!4N¥A'-"A ~  (a) _d (b). 
The main functioua of the Welfare 
CODUDissioner. Bhubaneshwar reglall 
are to implement various schemes fOl' 
pronaotinl welfa.re of beedi W()l"kers 
aDd. tbeir famiUes, as ~r 1  in ~  
~ WeUare Fund Act, 1976. So 
far. 17 dispensaries have been set ,-p 
UDder the Fun\i. Arrulements have 
also been made for &pecialised treat-
ment to beedi worker. su1!erm, from 
T.a. A ~  ~ r grant of scholar-
ship. raD8ln, between B.s. 101- to 
Rs. '15 ~ month to the children of 
beecti workers is bein, operated. A 
"Bllild Your Own House Scbeme" has 
alao been introduced. 

8254. SHRl INDRAJIT GUPTA; 
Win the Minister of HOME AFFAIRS 
be pleased to state: 

(a) whether Government are awa.le 
of the harassment and atrocities t.u 
which. h~ Christian minority in l4oti-
hari.. East Champaran District of 
i ~ are beinC subjected to Slncc 
September, 1980; 

(b) whether it is a fact that the 
Christian Prachar Bhawan was raided, 
PfOPerty of the Navjivan Primary 
School and Navjivan Leprosy Relicf 
Ashram was looted and members of 
the management were assaulted; and 

(c) if so, whether the culprits ha"e 
been apprehended and puIlished in 
view of the failure ot the lGcal autho-
rities to protect the Christian? 

THE MINISTER OF STATE IN 
TU l4lNlSTRY OF ~1  ADAlRS 

~ VOGBiNDBA MUWANA): 
(a) to (c). Facta ~  1aeiD, ascer-
tain. anel will be laid OD the Table 
.1 the Bouse on receipt. 

............ J ... r~  
AteadC W;er ProJ.c 

8255. SHRI ERA ANBABASU: Will 
the PRIMm MINISTER be pleased i.3 
state the total number of workers as 
well as the staft members employed 
in the Kalpalckam Atomic Power Pro-
ject? 

THE MINISTER OF STATE IN 
THE DEPARTMENTS OF SCIENCE 
AND TECHNOLOGY, ELECTRONICS 
AND ENVIRONMENT (SHRI C.P.N. 
SINGH) : The total number of per-
sons employed in the Madras Atomic 
Power Project is 1293. 

~  ~ closare of 
BBl LtcL Cale1IUa 

82.56. SHRI JYOTIRMOY BOSU: 
Will the Minister of INDllSTRY be 
pleased to state: 

(a) whether B.B.J. Sramik Union, 
IS F, Shahanapr Road. Calcutta a 
had sent a memorandum to him 
(c:t.ted 16th December, 1980) re.ard-
InjE ccloJUre of Calcutta firm Mis. 
Braithwaite Burn and Jessop Cons-
truction Co. Ltd.'; 

(b) if so, what are the salient fea-
tures of the said memorandum; 

(c) the stePs that have been or are 
being taken to revive the company; 

(d) whether the Union has given 
some concrete proposals in this re-
gard; and 

(e) if so, Government's reaction 
thereto? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTl\Y 
(8HRI CHARANJIT CHANANA) : 
(a) Yes, Sir. 
(b) The MemorallCium has sug-

gested the following broad measure. 
for the revival at B.B.J.: 

(i) conversion of constituents 
dues into paid-up capital, 

(ii) increaSing the authorised ca-
pital, 

(iii) i i~ in revalued ft._a. 
of fbtecl assets to be taken as eIfl-
tal reserve, 




